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Eco omy 0 Gov rnment 
E penses 

2305. DR. A.V. AZ II: Will the 
Minister of FI NCE be plea ('d 

to state : 
(a) how many officials of oveI'n ... 

ment of India have gone on. round .. 
the- world tour on the ta'S-payer' . 
-expense during th 1 t on year, 
tozcther with the purpo"e of their 
tour and other detai ; and 

(b) what are ~l d taU ' of the 
teps taken t econo:ni in Govern-

men xp nses ? 

THE MINI EROFSTATE IN 
HE MI I TRY OF FINANCE 

( HRI P TfABHI RAMA RAO) : 

(a) Th iw rmation is being colle-
ct d and will b laid n the Table of 
th Hou e. 

(b) Pr posal for d putation abro-
ad of Central vemment officials 
ar scrutini cd by a Screening Com-
mitt of cretarie. In the case of 

, -of cr tari to the Govvernment, 
approval f Prin1e Minister is also 
o tained. Official vi it of Deputy 
Minister and Minist r of State 
abroad are appr0ved by Minister of 
Finane whil in cas of Ministers 
.of Cabil t rank and Ministers of 

tate in ind pendent charge of a 
Ministry, appro fal of Prime Mini-
ster is sought. The n c s ity for depu-
tation abroad and the estimates of 
expenditure are crutinised before 
approving the deputations. Instrue. 
tions have also recently been issued 
revising the entitlements of certain 
categ ries of senior officers from First 
Cla s to Economy CIa s air passage, 
and to single ro'):n hot 1 ace :nmoda .. 
ti n in tead of a suit . 

2. Very recently t:le Finane 
Minister has requested all Central 

inisters and Chi f Ministers of 
tates to apply stricte:-t standards of 
crutiny in regard to for ign tour 
r posals. 

Memorandum rom Rep .. 
tatives Of Work r 0 

Swadeshi Group or Mill • 

2306. SHRI R.N. RAKESH: 
Will the Minister of COMME C .be 
pleased to state : 

(a) whether the workers' repre-
sentative of workers of SwadeShi 
Group of Mills in a delegation. have 
met the authorities and submitted 
a memorandum on the ~ffairs lof 
wades~i Cotton Mills Co. t ' Ltd. ; 

(b) what are t e m in points 
th reof and his r action til, e-
to ; and 

(e) what steps Government have 
taken to safeguard the livelihood of 
thousand of workmen and to 
avoid risk of violation in the v nt of 
Mills revertin back to er twhile 
managem nt on the present expiry 
of take over order on 13th April, 
1983 as repres nted by the workm~~? 

THE MINI TER OF TATE I 
THE MI I T Y OF COMMERCE 
( HRIM TI RAM DULAAI 
INHA) : (a) and (b) The repre en-

tatives of work rs of the wadeshi 
Gro'..lp of Mil1s have on om oc a-: 
sio~<; r pre ent d for the ext nsion 
of the take-over period and nationa .. 
lisatio if then six textile mill pr ntly 
being managed by th National 
Textile Corporat io;l. 

(c) No deci ion ha been taken 
to r ..,tore management f the 
mills of the erstwhile management. 
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COmplaint again t Officer of 
J~A. 80m ay ,Airport. 

2308. SHRI M. RAM GOPAL 
REDDY: Will the Minister 0 
TOURISM AND CIVIL A VIA~, 
TION be pleased to state: 

.' 

(a) whether it is a fact that 
Government have received com .. 
pl~int against some officers of Indian 
Airlines of the Bombay AirpJrt 
in regard to is ue of Indian Airlin 
ticket , fron1 some M . ~s : 

(b) if so, what ; and 

(c) wh th r any inquiry has 
since b en conducted by Government 
and action taken thcreo:l? 

TH MI I TE OF STATE 
OF THE MINI TRY OF TOU-
RISM AND IVIL ~~VIATION 
( HRI KHURSHEED ALAM 
KHAN) (a) and (b) Y s, ir. A 
complaint has been r c iv d r gard .. 
ing malpractices in issu of tickets 
at Bombay Airport. 

( c) Indian Airlin is illvesti .. 
gating the complaint. 

Ugly Structure or Mahal"a-
shtra Pavilion. 

2309. SHRI TYENDRA 
NARAIN 81 HA: Will th Minister 
of COMMERCE be pI as d 
state: 

( ) wh th r th hali'man of 
the Trade Fail' Auth rity complained 
in Pre Confer nc that th Govern .. 
m nt of Mahara h tta l1ad ut up 

most ugly structur at the 1981 Trade 
Fair; 

(b) whether the Government of 
Maharashtra had requested for a 
pennanellt fair sit at Pragati Maidan 

(c) whether such sites have b en 
provided to other Stat on penna-
n nt ba is ; and . ' \ 

(d) if so, . th r asons for criticis-
ing the Government of Mahara htra 
and denial of p rn1anen t sit to th,e~? 

THE MINI T R OF STATE 
IN THE MINI TRY OF COMME-
RCE (SHRIMATI RAM DULARI 
SINHA) (a) Th Chairman, T rade 
Authority of India whil inviting 
Mahara htra's participation in IITF 
'82 in a 1 tt r to the then Chief Mini-
ster of Maharashtra, xpressed the 
hope that the tate would put up a 
better pavilion a. th pavilion put 
up by the State Government in 1 8I 
had been compI t d after the Fair 
opened and had cr at d orne problems 
for the TF AI. The hairmall had 
also suggest d to the hief Mini ter 
to ask the cone m d officers to draw 
up their plan froTI1 that very time 
onwards. It i under t od that in th 
press Conference whi h the Chairman 
addressed on 31-10-1982, ne of th 
jounlalists nad raised this qu tion 
and the Chainnean had explain d 
these facts to him. 

(b) In response to the hairman, 
TFAI's lett r, the Govenun nt of 
Maharashtra had r que ted the TF I 
on March 12, 1982 to allot space to 
the Government of Mahar htra on 
a pertnan nt basis. In June 1982, 
Trade Fair Authority of India 
requested the State Government to 
depute a senior officer to visit Pragati 
Maidan t finalise th matter on the 
spot. 

( c) Pefluanent plot ~ have been 
provided to State of Punjab, Haryana 
Himachal Pradesh, Andhra Pradesh. 
Assam and Union Territory of Delhi 
sine Indi International Trade Fair; 
I 79. 

(d) D not ari . 




